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(b) The matter is under examination in 

consultation with the various concerned 
authorities; at present no opinion can he 
expressed. 

RESERVATION  FOR SHEDULED  CASTES AND 
SCHEDULED TRIBE:- IN THE I.O.C. 

•604. SHRI MAN SI <GH VARMA: Will 
the Minister of PETRtILEUM AND CHE-
MICALS AND MINES AND METALS be 
pleased to state: 

(a) whether it is a fai t that no considera 
tion is shown for the constitutional reserva 
tion for persons belonging to the Scheduled 
Castes and Scheduled 0 rihes in the Indian 
Oil Corporation; 

(b) whether it is a fac that the percentage 
of persons belonging to ihe Scheduled Castes 

is negligible as compared to the total num 
ber of employees world  g  in  this Corpora- 

ion; and 
(c) whether it is also l fact that all the 

ipplications submitted b- persons from Sche- 
uled Castes for licences for r'Indane Gas" 
cere rejected and licences for the gas were 

f[THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND CHE-
MICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): (a) and (b) The 
information is being collected and will be laid 
on the Table of the House. 

(c) No, Sir.]  

OUTSTANDING LOANS or SHRI HARIDAS 

MUNDRA AND HIS  CONCERNS 

*605. SHRI BANKA BEHARY DAS: Will 
the Minister   of   FINANCE be   pleased to 
state: 

(a) the extent of money which Shri Haridas 
Mundra and his concerns at present owe as 
loans to State Bank of India and to other 
Central Government financial institutions; 

(b) whether these institutions have got any 
decree because of default in making payment 
according to loan agreements; 

(c) if so, what steps have been taken so far 
to realise those loans; and 

(d) if not, what steps are being taken for 
the realisation of those loans? 

THE MINISTER OF FINANCE (SHRI Y. 
B. CHAVAN): (a) to (d) Information as far as 
the banks and financial institutions can give is 
being collected and will be laid on the Table 
of the House. 

MEBU AT. FACILITIES TO COMMON MAN 
*606.   SHRI S. D. MISRA: SHRI B. K. 

KAUL: SHRI NAWAL KISHORE: 
CHAUDHARY A. MOHAMMAD: 

Will the    Minister    of HEALTH    AND 
FAMILY      PLANNING AND      WORKS, 
HOUSING AND URBAN DEVELOPMENT 
be pleased to state: 
(a)  whether   any   consideration  has  been 
given by Government on  the need to make I  
medical facilities   available   to   the common 

 

given to only those persons who could spend 
enough money therefor?] 
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man, as stressed on the 16th June, 1!'70 by a 
pane] discussion participated In Dr. D. Aiunul 
and others, Eot improving hospital 
administration; 

(In ii so, what financial provisions are being 
made in ihis connection; aiwl 

(c) whether the recommendations of the 
panel are being accepted fully or in pan. and if 
so, the reasons thereof? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
(SHRI E. K. SHAH); (a) and (b) Speakers 
at the panel discussion on the loth June, 
1970, as reported in the press, had expressed 
the n ear medical aid to the oeed of 
the community. Government are all providing 
medical facilities to the common man, in 
keeping with available resources. Keeping this 
objective in view a provision of Rs. 73 crores 
in the State sector and Rs. 14.29 ( l i n e s  in the 
Central sector has been made for hospitals and 
dispensaries during the Fourth Five Year Plan. 
Further, for providing extensive medical care 
in rural areas a provision of Rs. 31.51 crores 
in the State sector and Rs. 43.98 crores in the 
Central sector, has been made for Primary 
Health Centres during the period of the Fourth 
Plan. 

(c) The points made during the panel dis 
cussion were of a general nature. However. 
they are being examined with a view to con-
sider their implementation'. 

AIAOTMIM or LAND ro HOUSING SOCIETIES 

•607. CHOUDHARY A. MOHAMMAD: 
Will the Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be pleased 
to state   names   of   I red housing 
societies in Delhi which have so Car been 
allotted land in Delhi: 
(b) the   name,   of   the  registered   housing 
,ies in  Delhi which have not been allot 
ted land sn far: 

(c) the time by when and the places where 
they are likely to be allotted land: and 

(d) the details of the scheme regarding the 
development of the land allotted to the 
above societies? 

THE MINISTER OF HEALTH AND 
FAMILY     PLANNING     AND     WORKS, 
HOUSING AND URBAN DEVELOPMEN I 
(SHRI K. K. SHAH): (a) to (d) The require- 
ed information is bcin»- collected and will In-
laid on the Table of the Sabha. 

FOREIGN OIL COMPANY 

•608. SHRI    K. P.    SUBRAMANIA   
MENON : 

SHRI ARJUN ARORA: 
Will the Minister of PETROLEUM AND 

CHEMICALS AND MINES AND METALS 
be pleased to state 

(a) whether it is a laci that the foreign oil 
companies have closed down hundreds of re-
tail depots in different  parts of India:  

(b) whether it is al fact that these 
companies have curtailed the production of 
fuel oil in their refineries; 

(i) whether this move by the foreign com-
panies has resulted in blocking the normal 
channels of distribution of petroleum pin-
ducts iu different pans of the countrj and a 
shortage of fuel oil for industries; and 

(d) the steps proposed to be taken by the 
Government of Ind ia  to meei the situation? 

THE M I N I S T E R  OF STATE IN THE 
MINISTRY OF PETROLEUM AND CHE-
MICALS AND MINKS AND METALS 
(SHRI D. R. CHAVAN): (a) During the lii 2| 
years between 1st January, 1968 to 30th |iuie. 
1970, the 3 foreign oil companies, i.e. Burmah 
Shell. Esse and Caltex, have reduced (he si/e 
of their retail Outlets network from 7()7.ri to 
6844, a total reduction of -'I outlets oi of their 
total mule on 1-1-1968. 

(b) Yes.  Sir. 
!() The requirements of the    industry in   pans   
of   tin    country have been satisfactorily met 
by the Ind ian  Oil Corporation hiking over 
additional requirements, oil  The  In d i an  Oil  
Corporation  has sub- il    its    retail    outlets    
net work during the period from 1127 outlets 
as on  l-l-!(i(if- '     io    about    27J<!    outlets 
as on an    increase    of    93.1% over ils total 
outlets as on   I-l-uS.    The Indian Oil oration 
h n over the fuel oil business tjiven up by the 
foreign oil companies, out of the increased 
production avail-the public sector refineries, 
supplemented by imports. The Government 
also t a k i n g  measures Io ensure thai the pro-
duction pattern of all the refineries in India 
(including those of the foreign oil companies) 
is suited to meet the requirements oi the 
country, including those for fuel oil. 

•609. SHRI MULKA GOVINDA REDDY: 
Will  the Minister of FINANCE be pie 
to state: 

fa) the total amounts of donation received bj     
Indian    citizens    and    institutions fronv 


